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NATIONAL COMPANY LAW TRTBUNAL, MUMBAI BENCH, MUMBAI
CP No.6UI&BPl2017

(V) That the public announcement of the corporate insolvency resolution

process shall be made immediately as specified under section 13 of the

Code.

(VI) That this Bench hereby appoints, Mr.Dushyant Dave, 1101, Dalamal

Tower, Nariman Poinl Mumbai 400 021, IBBI/iPA-0031IP-00C431201.G

77/7343, as Intedm Resolution Professional to carry the functions as

mentioned under Insolvency & Bankruptcy Code.

18. Accordingly, this CP 61^ & BP/NCLTA.IAH/2017 is admitted.

79. The Registry is hereby directed to communicate this order to the

Financial Creditor and the Corporate Debtor within seven days from the

date order is made available.

V. NALLASENAPATHY
Member (Technical)

B. S.V. PRAKASH KUMAR
Member (Judicial)
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